(Under Regulation 6 of the Insolv

FORM A

PUBLIC ANNouNCOR MDA

ency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
BHAKTI EXTRACTIONS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Bhakti Extractions Private Limited

Date of incorporation of corporate
debtor

12/05/2004

Authority under which corporate
debtor is incorporated / registered

ROC Nagpur

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U15143MH2004PTC 146230

Address of the registered office and
principal  office  (if any) of
corporate debtor

Regd. Office: G-1, Additional MID.C. Area Jalna,
Maharashtra, India, 431203,

Insolvency commencement date in
respect of corporate debtor

30-09-2026

Estimated date of closure of
insolvency resolution process

29-03-2027

Name and registration number of
the insolvency professional acting
as interim resolution professional

Name : Mukesh Verma
Regn. No: IBBI/IPA-OOI/IPP01665/20192020/ 12522

Address and e-mail of the interim
resolution professional, as
registered with the Board

Address: B 1506, Sunteck City Avenue 2, Goregaon
West, Mumbai 400104
Email : ip.mukeshverma@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: B 1506, Sunteck City Avenue 2, Goregaon
West, Mumbai 400104
Email : cirp.bhakti@gmail.com

11.

Last date for submission of claims

14-10-2026

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details  of  authorized
representatives
are available at;

Web link: https://ibbi.qox:in/en/home/'dou-'nloads
Physical Address: Not Applicable




Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court-VI,

has ordered the commencement of a corporate insolvency resolution proeoss of the Bhaku
Extractions Private Limited on 30-09-2026.

The creditors of Bhakti Extractions Private Limited, are hereby called upon to submit their
claims with proof on or before 14-10-2026 1o the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

(Mukes Verma)

Interim Resolution Pig essional
Bhakti Extractions Private Limited
AFA Valid upto; 30-06-2027

Date :02-10-2026
Place : Mumbaj
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State Bank of India

gard

Home Loan Centre, Thane

Circle No. 22, Thane (W

)0

rasecc.thane@

A;l\

Dosti Pinnacle, Gala No. 3, Plot E7, Road No. 22, Wagle Industrial Estate,

) 400 604. Email : )sbi.co.in

1 U

Notice is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (54 of 2002) and in exercise of powers conferred under Section 13 (12) read with rule 3 of the Security Interest
(Enforcement) Rules, 2002, a demand notice was issued on the dates mentioned against each account and stated hereinafter
calling upon them to repay the amount within 60 days from the date of receipt of said notice.
The Borrower having failed to repay the amount, notice is hereby given to the Borrowers and the public in general that the
undersigned has taken Possession of the property described herein below in exercise of power conferred on him/her under
section 13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement) rules, 2002 on this 28th day of September

The Borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the STATE BANK OF INDIA for an amount and interest thereon.
The Borrower's/ Guarantor's attention is invited to provisions of Sub-section (8) of Section 13 of the Act, in respect of
time available to redeem the secured assets.

Name of Account/| Name of Proprietor / Date of
Borrower & | Parinrs Guarators | Description of the Property Demand | Date of iy
Address Owner of the property etc. mortgaged / charged Notice |P on| Outstanding
Mrs Kanchan Mrs Kanchan 1) All that part and parcel of the property|21.07.2026|28.09.2026| Rs.
Avadhoot Hande | Avadhoot Hande | consisting of Flat No.702, 7th Floor, Payal 29,30,051/-
& Mr. Avadhoot |& Mr. Avadhoot |Pride, Department No.4/128 Plot No 104 Sector (Rupees
Pandharinath Pandharinath No.21 Node Ghansoli Navi Mumbai 400701 with Twenty Nine
Hande Hande in the registration sub-district Thane 8 and Lakh Thirty
district Thane. Thousand
2) All that part and parcel of the property and Fifty One
consisting of Flat No.703, 7th Floor, Payal onl yd
Pride, Department No.4/128 Plot No 104 Sector Only) an
No.21 Node Ghansoli Navi Mumbai 400701 with interest from
in the registration sub-district Thane 8 and 21.07.2026
district Thane.

Date: 28.09.2026
Place: Mumbai

Authorised Officer,
State Bank of India

Whereas

@i1cICI Home Finance |

Corporate Office: ICICI HFC Tower, |B Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059
Branch Office: 301-A, Nikunj Signature, 3rd floor, Ambadi Road, Vishal Nagar, Vasai West, Maharashtra- 401202

SYMBOLIC POSSESSION NOTICE

Registered Office: ICICI Bank Towers, Bandra-Kurla Complex, Bandra
(East), Mumbai- 400051

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the Securitisation,
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from the
date of receipt of the said notice.
As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.
The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available,
to redeem the secured assets.

BEFORE THE LEARNED SOLE ARBITRATOR
BIJAL GOGRI, ADVOCATE
IN THE MATTER OF ARBITRATION BETWEEN

TLG India Private Limited ...Claimant

Versus

CIFDAQ Blockchain Ecosystem India Limited ...Respondent
NOTICE

To,

CIFDAQ Blockchain Ecosystem India Limited

TAKE NOTICE that the above Arbitration Proceedings have been instituted by the

Claimant, TLG India Private Limited, pursuant to the order dated 08th July 2026 passed by

the Hon’ble High Court of Judicature at Bombay in Arbitration Application (L) 8350 of 2026,

whereby the Learned Sole Arbitrator has been appointed to adjudicate the dispute

between the parties.

The next hearing in the above Arbitration Proceedings is fixed on 13th October 2026 at

2:30P.M., and shall be conducted in virtual mode:

https://meet.google.com/rgs-frag-qgh

The respondent s hereby called upon to remain present before the Learned Sole Arbitrator

personally or through an authorised representative advocate authorised in that regard.

In case of failure to remain present, the Learned Arbitrator shall proceed further in

accordance with law Aadhya Legal

Date: 1st October 2026 Advocate for the Claimant

2nd Floor, 490, Defence Colony, New Delhi,

Delhi — 110024. | Email: amittyagi@aadhyalegal.com

IN THE HIGH COURT OF JUDICATURE AT BOMBAY
ORDINARY ORIGINAL CIVIL JURISDICTION
COMPANY PETITION NO. 244 OF 2012
In the matter of Companies Act, | of 1956 ;
And

In the matter of Sunearth Ceramics Limited
(In Liquidation)
CORRIGENDUM

This is with reference Notice for Sale advertisement
published on 13.09.2026 for sale of Movable and Immovable
assets and pursuant to the order dated 01.10.2026 passed by
Hon'ble High Court, Bombay in Interim Applications (L) No.
34019 of 2026 & (L) No. 34021 of 2026, the last date for
submission of EMD has been extended from 29.09.2026 to

03.10.2026 up to 4.00 p.m.

Other Terms and Conditions remain same.
Dated this 1st day of October, 2026.

Sr. Name of the Borrower/ Description of property/ Date of Demand | Name
No. Co-Borrower/ Date of Possession Notice/ Amountin |~ of
. Loan Account Number Demand Notice (Rs.,)| Branch
1. |Shashikala Makwana (Borrower), |Flat No B/302 3rd Floor Sai Sankalp Chsl 16-07-2026 | Vasai
Sachin Makwana (Co-Borrower), R |Village Achole, Shankeshwar Nagar, Rs.
N 17 Old Municipal Chawl No 1 2nd Nallasopara East, Taluka Vasai, Dist. Palghr- | 16,39,077.06/-
i~ 1209 401209 Maharashtra Bounded By- North
Hasnabad Lane Khar West Mumbai- Y
By: Road, South By: Bldg, East By: A Wing,
400052, LHVSI00001357124 West By: Bldg./ Date of Possession 28/09/2026

Date: October 02, 2026

Auth

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else the
mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per the provisions
underthe Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

orized Office

5th Floor, Bank of India Building,
Mahatma Gandhi Road, Fort, Mumbai - 400 023.
Telephone : 22670024 / 22675008, Email : ol-mumbai-mca@nic.in

PUBLIC NOTICE

IN THE COURT OF JUDICIAL
MAGISTRATE FIRST CLASS,
RAILWAY MOBILE COURT,
ANDHERI, MUMBAI
Case No. : DV 142 of 2026

RUCHITA NARENDRA
LACHHANI ....Applicant
VERSUS
NARENDRA GOVIND LACHHANI
...Respondent
TO:
1. Narendra Govind Lachhani
2. Govind Vasudev Lachhani
3. Archana Govind Lachhani
All Residing at :- Flat no. 2306,
Chandak Nishchay, A Wing,
Dahisar East, Mumbai-400068
WHEREAS an application has been
filed against you under Section 12
of the Protection of Women from
Domestic Violence Act, 2005, and
it has been shown to the satisfaction
of this Court that you, the said 1.
Narendra Govind Lachhani, 2.
Govind Vasudev Lachhani and 3.
Archana Govind Lachhani are
concealing yourself to evade the
service of notice issued by this
Court.
PUBLIC NOTICE IS HEREBY
MADE that you, the said
Respondents 1. Narendra Govind
Lachhani, 2. Govind Vasudev
Lachhani and 3. Archana Govind
Lachhani are required to appear
before this Court at Judicial
Magistrate First Class, Railway
Mobile Court, Andheri, Mumbai to
answer the said application on or
before 30 days from the date of
publication at 11:00 AM. Take
notice that if you fail to appear on
the specified date and time, the
Court will proceed ex-parte (in your
absence) according to law, and
further legal consequences will
follow.
Given under my hand and the seal
of this Court, this 01/10/2026

Sd/- (Seal of the Court)*
OFFICIAL LIQUIDATOR By Order,
HIGH COURT, BOMBAY Judicial Clerk

Judicial Magistrate First Class,
Rly. Mob. Court,
Andheri, Mumbai

NASHIK MUNICIPAL CORPORATION

. Workshop Management Department
e Notice No. 05 (Year 2026-27)

The E-Tender Notice No. 05/2026-27 for the work under
the Workshop Management Department of Nashik
Municipal Corporation will be available on the Government
website www.mahatenders.gov.in from 02/10/2026 up to
3.00 PMon 12/10/2026.

Note- All futher necessary notices/clarification will be
published on the online website. XXX

ST /ST.8p. / 90% / ?% Executive Engineer
fa. O‘% 90.203% Workshop Management Department

Nashik Municipal Corporation

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BHAKTI EXTRACTIONS PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of Corporate Debtor Bhakti Extractions Private Limited
2. | Date ofincorporation of corporate debtor 12/05/2004
3. | Authority under which corporate debtor is| ROC Nagpur

incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and principal
office (if any) of corporate debtor

6. | Insolvency commencement date in respect of
Corporate Debtor

7. |Estimated date of closure of insolvency
resolution process

U15143MH2004PTC146230

Regd. Office: G-1, Additional M.L.D.C. Area Jalna,
Maharashtra, India, 431203.
30-09-2026

29-03-2027

8. [Name and registration number of the
Insolvency Professional acting as Interim
Resolution Professional

Name: Mukesh Verma
Regn. No:IBBI/IPA-001/IPP01665/20192020/12522

9. | Address and e-mail of the Interim Resolution
Professional, as registered with the Board

Address: B 1506, Sunteck City Avenue 2,
Goregaon West, Mumbai 400104,
Email : ip.mukeshverma@gmail.com

Address and e-mail to be used for
correspondence with the Interim Resolution
Professional

Address: B 1506, Sunteck City Avenue 2,
Goregaon West, Mumbai 400104
Email : cirp.bhakti@gmail.com

11. | Last date for submission of claims

14-10-2026

12.| Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by

the interim resolution professional

NotApplicable

.| Names of Insolvency Professionalsidentifiedto
actasAuthorised Representativeof creditorsin
aclass (Three names foreach class)

NotApplicable

>

(a) Relevant Forms and
(b) Details of authorized representatives are
available at:

Web link: https://ibbi.gov.in/en/home/downloads
Physical Address: NotApplicable

\\Place: Palghar ICICI Home Finance Company Limited /

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court-VI, has
ordered the commencement of a corporate insolvency resolution process of the Bhakti
Extractions Private Limited on 30-09-2026.

The creditors of Bhakti Extractions Private Limited, are hereby called upon to submit their claims
with proof on or before 14-10-2026 to the interim resolution professional at the address mentioned

againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other

= creditors may submit the claims with proofin person, by post or by electronic means.
PIRAMAL FINANCE LIMITED. Loan Code No.: | Dt: 25-07-2024, | All The Piece And Parcel of The Property Rs.  [Rs.2,01,000/-, [Rs. 13,07,149/-, Submission of false or misleading proofs of claim shall attract penalties.
' " CIN: L65910MH1984PLC032639 HLSA000036DFTU, Mumba| - RRS 9N2'5'1|:_35|ﬁ-ﬁ Haw_ng An Extent:- Flat No.204, 2nd Floor 2}%‘1%000/-1 Rs. :mo Lakh ([{Skr;rhmeen (Mukesh Verma)
P“‘amal Registered Office: Unit No.-601,6th Floor, Piramal Amiti Building, Piramal Agastya Corporate Park, Bandra (Branch), Abhishek (TS' |tneF.a D Wing, Survey No.71/4/6 And 71/4/7 (Ls'kh“%?my neo tl)usand Tha Sedvgn Interim Resolution Professional
. Kamani Junction, Opp. Fire Station, LBS Marg, Kurla (west), Mumbai-400070 ~T +91 22 3802 4000 Jangbahadur Varma Thosat) i Gre | Goodwill Residency Kalher Bhiwand, T e, nly) Ao nterim Resolution Frofessiona
Finance Branch Office: Om Plaza, 3rd Floor, Opposite Railway Station, Kandivali (West), Mumbai- 400067 (Borrower), Arvindkumar Hundred Thirty | Bhiwandi Thane 421302 Boundaries As:- gﬂfa)n L,J\lr;ngeomo) Y Date: 02-10-2026 Bhakti Extractions Private Limited
Contact Person: 1. Piramal Finance Ltd - 022-69482444 Jangabhadur Varma (Co Five Only) Y | North:- Other Residential Building West:- Y Y Place: New Delhi AFA Valid upto: 30-06-2027
E-Auction Sale Notice- Fresh Sale Borrower 1) Asha Sai Shradha Apartment East:- Other =
Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Piramal Finance Ltd (Formerly Piramal Capital & | Jangabahadur Varma (Co Residential Building South:- C Wing PUBLIC NOTICE
Housing Finance Ltd.) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 for the | Borrower 2) Notice is hereby given that Mr. Jagdish Narayan Thorwe residents
recovery of amount due from borrower’s, offers are invited by the undersigned for purchase ofimmovable property, as described hereunder, whichisin - | Loan Code No.: Dt: 25-07-2024, | All The Piece And Parcel of The Property Rs. Rs. 2,01,000/-, [Rs. 10,82,457/-, f at Ani Po. Vak Kashele Neral Road, Tal. Karjat, Dist. Raigad
; . AP - ) ) - . ) | of at Anjap, Po. Vakas, Kashele Neral Road, Tal. Karjat, Dist. Raiga
the possession, on'As Is Where Is Basis', 'As Is What Is Basis' and ‘Whatever Is There Is Basis', Particulars of which are given below: HLSA000036DF, Mumbai - Rs. 7,87,750/-, |Having An Extent:- Flat No.204, 2nd Floor |20,10,000/-,| (Rs. Two Lakh | (Rs. Ten Lakh -'410101 is the Owner of Non Agricultural Plots of Land bearing Old
Loan Code/ Branch/ Demand Property Reserve [Earnest Money| Outstanding | [Bandra (Branch), Abhishek | (Rs. Seven Lakh b wing, Survey No.71i4/6 And 71/4/7 (Rs, Twenty| One (T)rrl]?u)sand Trony Two Survey No. 68-3, New Survey No. 68-B situated at Avni Greens
Borrower(s)/ Co- Notice Date Address final Price |Deposit (EMD)|  Amount Jangbahadur Varma h Y 7" | Gooduwill Residency Kalher Bhiwandi, T 4 Y H u ol F'ftu Ph 1. Vil Aniap. Talathi Saia Kashele, Taluka Karjat, District
Borrower(s)/ - D -09- (Borrower), Arvindkumar ousan Bhiwandi Thane 421302 Boundaries As:- Qusan undred ity ase-ll, Vllage Anjap, faatnl saja #asnele, faluka marat, Jistric
and Amount (10% of RP) | (30-09-2026) : Seven Hundred Only) Seven Only) Raigad in the registration District of Raigad, more particularly described
Guarantor(s) Jangabhadur Varma (Co Fifty Only) | North:- Other Residential Building West:- ; ﬁ hedul % " ' h 9 ¢ fp d Y he said
Loan Code No.: 05000022520, | Dt: 24-07-2021, | All The Piece And Parcel of The Property Rs. | Rs.51,000- |Rs. 905359 | |Borrower 1)Asha Sai Shradha Apartment East:- Other in the schedule hereunder written (hereinafter referred to as the sai
Mumbai - Bandra (Branch), | Rs.3,78,354/-, | Having An Extent:- Plot No. 120, 5,10,000/-, | (Rs. Fifty One | (Rs. Nine Lakh | | Jangabahadur Varma (Co Residential Building South:- C Wing properties). Mr. Jagdish Narayan Thorwe is negotiating with my
Leena Sunil Gawade (Igs. Th;seEI‘.ahlih Madhusudan Blossom, Near Chandrapur I_Ri.hF_Ii_ve Thgulsa)nd TLve Tr'l_lousdan(lij Borrower 2) clients to sell, transfer and convey the said properties to my clients
i eventy El i R akn Ten nly ree Hundres alongwith all rights, title and interest appurtenant thereto.
e e oanan | Thousand Three | \ilege, tnasa, Kalemb ROad, 060 © | Thousan Fifty Nine Only)| [ Loan Code No.: 10900005060, | Dt: 21-06-2022, | All The Piece And Parcel of The Property | Rs. | R, 3,84000F [Rs. 58,21 347F, Al those persons having any right. title, interest, claim or share of
Hundred Fifty | 8 ot 48 : Only) Thane - Ambernath (Branch), | Rs. 37,99,893/-, | Having An Extent:- Flat No. 404, 4th Floor, 38 40 000/- (Rs. Three | (Rs. Fifty Eight hat ture int ’ Jainst the said i
Four Only)” | Viaharashtra:- Dakshanamoorthi Kesavan S(RS' TT‘”@’h M-2 Wing Mohan Suburbia Phase 2, Near htL k% FLak$hE|9th O'-akq_gweﬂtyd wha soe\t/etrh na urfe |r;]oihupog, over orfagallns etsa| prope;ms or
Loan Code No.: M0168560, | Dt: 27-05-2024, | All The Piece And Parcel of The Property Rs.  |Rs.2,00,000/-, Rs. (Borrower), Auranjam ven 2<0 | Ayappa Temple, Kohoj Khuntavii, '9 akh |Four Thousand | One Thousan any part thereot whether by way of sale, mortgage, exchange,
Mumbai - Mira Bhayandar | RS. 21,78,1341- | Having An Extent-- Flat No.6, 2nd Floor Sai [20,00,0007| (Rs. Two Lakh | 28 41,662.76/-,| | Thashanamoorthi (Co Thoveand Eignt | Ambamath West Thane Maharashtra- | 7oty (| )| Theee Hundred inheritance, trust, legacy, maintenance, adverse possession, lien or
(Branch), HERANE MARATHE | (Rs. Twenty One| | akshmi Sahniwas Miraj Kupwad New S |(RS. Twenty| * ~ Only) | (Rs. Twenty '| | Borrower 1) Hundred Ninety [421501 Boundaries As:- North:- Open Only) A otherwise howsoever are hereby required o make the same known to
(Borrower), SHUBHANGI E'-aﬁhTSheVe”tY 1| No. 2621516/, Old No 310/5+6, Piot No akh Only Eight Lakh Three Only) ~ | Space West:- Other Wings East:- Other the undersigned at FB-139, First Floor, High Street Mall,
SURESH KARJIVKAR (Co gné Hu?]%srzg 9, Sangli Garibnawaz Masjid Kupwad Trf(;)ur;yar?dngix Wings South:- Service Area & Other Wings Kapurbawadi, Thane (W) — 400607 in writing with full particulars and
Borrower 1) Thirty Four Only)| Sangli 416436 Boundaries As:- North:- Flat Hundred Sixty | | Loan Code No.: 01300009395, | Dt 28-06-2021, | All The Piece And Parcel of The Property Rs. 1,73,000-, |Rs. 44,21,585/-, details within 15 days from the date hereof failing which my clients
No. 7 & Lift West:- Side Margin East:- Flat Two Only and | | Navi Mumbai - Belapur CBD | Rs. 19,79,931/ | Having An Extent:- Flat No 201, 2nd Floor |17 30 00%-| (Rs. One Lak | (Rs. Forty Four shall deem that claim, if any, is waived.
No. 5 South:- Side Margin & Road Seventy Six | | (Branch), Ganesh Vasant {Rs. Nineteen | sz Palace Near Rto Office Pen, Raigad (Rs. eventy Three | Lakh Twenty THE SCHEDULE ABOVE REFERRED TO
Paise) Sarangkar (Borrower), Ujwala ,\rakh_l_ﬁeventyd Raigad Maharashtra:- 402107 Boundaries Seventeen |  Thousand | One Thousand Non Agricultural Plots of land situate at Village Anjap, Taluka Karjat,
Loan Code No.: 18800001198, | Dt. 16-06-2020, | All The Piece And Parcel of The Property | _ Rs__ | Rs. 475,000/ |Rs. 53,76 473)-| | Ganesh Sarangkar (Co Nine Hncead. |As:-Norh:- Banglow West- Banglow | ae, Thrty | Om) | Five Hurcred District Raigad in the Registration District of Raigad within the limits
Mumbai - Nallasopara Rs. 19,69,790/, | Having An Extent:- Flat No.403, 4th Floor, A|47,50,000/-,| (Rs. Four Lakh | (Rs. Fifty Three| |Borrower 1) Thirty One Only)| East:- Ent Road South- Banglow Only) Only) of Grampanchyat Anjap, within the limits of Sub Registrar of Assurance
(Branch), Bhupinderkaur (Rs. Nineteen Wing & 402, 4th Floor, B Wing, Bldg No.02, | (Rs. Forty | Seventy Five | Lakh Seventy - Karjat and Neral, in the registration District of Raigad more particularly
i i Lakh Sixty Nine ull Shivkuti y "|Seven Lakh| Thousand | Six Thousand | [Loan Code No.: 23600000811, | Dt: 27-10-2023, | All The Piece And Parcel of The Property Rs. Rs. 1,75,000/-, [Rs. 22,31,871/-, in the form of li hed hereto.
Jowendersingh Sethi Chandramauli, Shivkutir Comple Saphale : P A the form of list attached hereto
(Borrower), Jowender Singh | & ThOL'I_ISanéi | East Thane Maharashira:- 401404 ThFlfty ; Only) LLl:our Hur_}_?]red Mumbai - Boisar (Branch), R?Rlﬁgﬁég?‘/-, Having An Extent:- Flat No. 206, 2nd Floor, 17,5%000/-, (QS- Or}e Iﬁakh T (RT_- m%l[lﬁyn Sr Survey No Area Assessment
Sethi (Co Borrower 1) Rinety Only) | Boundaries As:- Noit:- Nilkanth Bldg Only) PVGaly e | |Pankal Virendrabhai Shah | (8 XER0, |2 Type F Sivam Viar NiAdarsh | o (5 | Sqrety Che [TV S0 T No. | /Plot No. H. R. Sq. Mt Rs. P
y Only, - . Y Y, (Borrower), Manoj Virendra Nagar, Station Road, Solsumba Village, ° 0. ot No. - R. 5q. Mtrs. S. Ps.
West:- Plot/ Saphale Palghar Road East: Shah (Co Borrower 1) Four Thousand Umb East. Guirat Valsad Guiarat: Lakh Fifty Only) Eight Hundred B —
Open Plot South:- C Wing /0 B0 Four Hundred | 2Mmoergaon =ast, sujrat vaisad Sujarat:- | Tp,5n Seventy One 1. 68/B/2 1-88-00 18=80
- - - Premshila Virendra Shah (Co Thirty Three | 396171 Boundaries As:- North:- Hutments Only) Only) 2 68/B/3 1-88-00 18=80
Loan Code No.: 11000004198, | Dt: 28-06-2021, | All The Piece And Parcel of The Property Rs. Rs. 1,39,000/-, |Rs. 26,65,545/-,| | Borrower 2) Only) West:- F-4 Building East:- F-1 Building
Mumbai - Vasai East (Branch), | Rs. 13,79,255/-, | Having An Extent:- Flat No. 405, 4th Floor, |13,90,000/-,| (Rs. One Lakh iRS Twenty Six South:- Internal Road 3 68/B/4 1-88-00 18=80
Ajinkya Prakash Jadhav (Rs. TSh'rteen Shubham 4 In Vishnu Prasad, Near Agashi | (Rs. Thirty Nine. | Lakh Sixty Five | |- Code No- 12200002394 | BF 24012020 . 4. 68/B/5 1-99-00 19=90
(Borrower), Amar Jadhav (Co | L&KM SeVeNty. |Naia, Agashi Road, Agasi, Vrar West Thane | Tfirteen | Thotisand | Thousand Five | |Loan Code o +| Bt 21-91-2020. | All The Plece And Parcel of The Property 1. RS, | Re.7.54,000%, IRs 50.71,553, 5. 68/B/7 1-92:00 79=20
Borrower 1) ine Thousand | Maharashtra:- 401301 Boundaries As:- | akn Ninety| - Only) Fieony)” | |taummoal - Mira Bhayandar - | (R Tueniy One| Haing An Extent: Fiat No. 201, 2nd Foor, | 7545 J00% Lot e ur| ey One 5 58/B/8 1-92-00 79=20
FAPAATS) NorhSron 4.2 fs Or o | 725 e Proren ooty i e|ocs o s howtem chors | o[, i st | N5 G
oo ozaotiz o zieana Th TH Sioee And Parcl lfTh = - T T Premsingh Darnal (Co ng Huga?:g Betegaon Boisar East Maharashtra:- FlvFeoll:gkh Only) H{ﬁ}gr:dor'\:l'yﬁ)y 8. 68/B/10 1-94-00 19=40
oan Code No.: , | Dt: 24-09- B e Piece And Parcel of The Property S. s. 2,66,000/, |Rs. -| |Borrower 1 i 401501 Boundaries As:- North:- Buildi -62- =
Mumbai - Vasai West Rs. 15,13,624/-, | Having An Extent:- Flat No.001, Ground  |26,60,000/| (Rs. Two Lakh | ~(Rs. Twent ) Seventrlene No. A2 200\l/1\lnes?:r-|?rs1tersnal fgoad Eelxjslt:-Ing ThSﬁ?f)”d ?o gg;g% 1 gg gg 12—28
(Branch), Dharti Sudarshan (Rs. Fifteen | Fioor, Wing D, Silver Oak, Nr Padamavati | (Rs. Twenty| ~ Sixty Six even Lak Road South:- Building No. A2 18 - = —
Raut (Borrower), Sudarshan Lakh Thirteen ini Six Lakh Thousand Forty Five : : 11. 68/B/14 1-62-00 16=20
{ ) Thousand Six_ | g5 Next To Bolinj Naka Green Park Sixt Only) | Thousand Nine| [Loan Gode No- 10900004598, | Dt: 28-06-2021, | All The Piece And Parcel of The Propert Rs_ |Rs. 248000~ |Rs 2911741
Suresh Reut (Co Borrower 1) | inred Tty | Complx Viar West Thane Maharashia: | 7S | O™ | TR0Gseaq e |Loan Sote o~ '[Rs. 13,27 732" | Having An Extent- Flat NoT04. th Fir B |24,80.0001- | (Rs. Two Lakh | (Rs. Twenty 12 c8/B/15 1-62-00 16220
Four Onl 401303 Boundaries As:- North:- Padmavati pov e on Y| | Thane - Ambernath (Branch), s a3 Having An Extent:- Flat No.704, 7th Fir, B et ( Fs wg_ ﬂ (N's' ‘Il_vel?hy 13, 68/B/16 1.62-00 16=20
our Only) Nagar West: Open Land East- Roadf nly) our Only) Rajan Khubchand Bhatia Skh TI een | Wing , Bliss Near Fire Brigade, Ambernath | (Rs. Twenty| - Forty Eight ine La
South- Golden Oak ’ (Borrower), Lata Rajan Bhatia | -2 Sevvevr?nty M 1D C, Midc Road, Anand Nagar Ambemath Foé’ir anakh Th(c))lrj]?a)nd TEéi‘éZT]d 14. 68/B/17 1-63-00 16=30
— (Co Borrower 1) Thousand | East Thane Maharashtra:- 421506 Thogsaynd v Seven Hundred 15. 68/B/18 2-05-00 20=50
Loan Code No.: M0018964, Dt: 26-03-2024, | All The Piece And Parcel of The Property Rs. 3,25,000/-, [Rs. 50,69,305/-, Seven Hundred | Boundaries As:- North:- Garden West- Wing | o ) Forty One Only) 16. 68/B/19 1-63-00 16=20
Thane (Branch), Ashish (RRSé 3T$h|1r?5£|1g/ht Having An Extent:- Flat No. 601, 06 32R 50T009t/- L<Ff<?{ Fhre? (Rg-, ’:lft Lakh Thirty Two Only) | A East:- Wing C South- Industrial Area y y y 17 68/B/20 2-52-00 25=20
Prajapat (Borrower), SUGNA - Floor,wing B Sai Sadan Village Mulund, hirty | Lakh Twenty IXty Nine - . —
AS}J-IIFS)H E’RAJAPA%’ (Co Lakh Ten " | Tauka Kgrlacts No. 6 (Part) g7 71 To7/3. | TwoLakh |Five Thousand|  Thousand Loan Code No.: 11000008540, | Dt: 22-02-2022, | All The Piece And Parcel of The Property Rs. |Rs.4,96,000/- [Rs. 56,33,345/-, 18. 68/B/21 2-57-00 25=70
Borrower 1) Tmigferad grl]vee 9,9/1 To 9/4 And 10 (Part) of Survey No. Tth‘ty § Only) Thlr:ee Hémldred Mumbai - Vasai East (Branch), RF§. 3¢H33,3;4/-, Having An Extent:- Flat No. 06, 3rd Floor, |49,60,000%((Rs. Fouré_akh (Rs. Fifty Six 19. 68/B/22 2-45-00 24=50
Gy " [256 And 257vaishali Nagr, OF Bal glrlﬂsya)” ive Only) | | Nilesh Narshi Hurbada ( S m‘y’“’ Pathan Manzil Near Madina Masiid, Lane #\l'?r?é FL%’; ’%‘L’ﬁgan‘é La‘_}?};‘g”y 20. 58/B/23 5.92-00 39=20
Rajeshwar Marg Mumbai, Near Vaishali (Borrower), Mahesh Narsinh Three Thousand No. 4d, Plot 11 Viman Nagar, Sanjay Park, Sixty Only) Thousand o1, 68/B/26 5.63-00 56=30
Nagar Bus Depot, Mulund West Mumbai, Hurbada (Co Borrower 1) Three Hundred | Havell, Pune Pune Maharashtra:- 411014 | )5 cang Three Hundred 59. 68/B/27 2-53-00 55=30
400080 Boundaries As:- North:- Kachi Mitra Aarti Sakpal (Guarantor 1) Seventy Four | Boundaries As:- North:- Adjacent Bungalow | onjy) Forty Five Only) 53 58/B/33 779500 T9=50
Mandal West:- Open Plot East:- Chawal Only) West:- Adjacent Bungalow East:- Road . -
South:- Under Construction Building South:- Karim Apartment glate : 0_:_{110/2026 fach " | Ad S(ti/-
Loan Code No.: 18400001845, | Dt: 07-05-2021, | All The Piece And Parcel Of The Propert Rs. Rs. 2,57,000/-, |Rs. 44,22, 419/, Loan Code No.: 26400000292, | Dt: 29-04-2021, | All The Piece And Parcel of The Property Rs. Rs. 1,62,000/-, |Rs. 60,46,501/-, ace : Thane i achana Marwal, vocate,
Thane (Branch), Vikram Rs. 23,839,237/, | Having An Extent:- Flat No. 308, 3rd FI’:|0!\SIF, 25,70,000/-, | (Rs, Two Lakh | (Rs. Forty Four Thlane .vNaupada (Branch), Rs. 28,11,191/-, | Having An Extem;.. Flat NP' 008, Grqund 16,20,000/-, | (Rs. One Lakh | (Rs. Sixty Lakh FB-139, First Floor, High Street Mall, Kapurbawadi, Thane (W) — 400607.
Naresh Pandit (Borrower), (ll_?s ‘Twenty | Buiiding A-8, Panvelkar Homes, Next To | (RS. Twenty| - Fifty Seven | _Lakn Twenty | |Rajan Nirmal (Borrower), (E.S-hwe%y Floor, D6 BId, Xrbia Warai, Near Karjat (RsLsmeen %Xty TW% T Forty g'é
Rinku Vikram Pandit (Co Egﬁtey |Na|ﬁ2 Bhawani Chowk, Kohoj Khuntavli, Ambemath Féveevéstl;/h Thgt;lsﬁnd L";ﬂmgnggg ggir\:g:zh?;gmﬁhﬁgri Shiv Loven muLbad i?ad’ﬂ?)?(i)ﬁNBeral’dNe'ral iaigad Twaenty 8?1?;)” o O BHARAT CO-OPERATIVE BANK (MUMBAI) LTD.
Borrower 1 W, Thane Thane Maharashtra:- 421501 h ) anarashira:- oundaries As:-
) Thousand Two | B ot Open Plot West: 8| 11GuseNd Nineteen Only) | | parshan Nirmal (Co e oot [ North:- Road West: Open Space East:- Bid| ™" gmi Only) (MULTI-STATE SCHEDULED BANK)
Seven Only)y & C Wing From Same Project East:- A-5 & ) Borrower 2) One Only) ~ | South:- Road Central Office : "Marutagiri", Plot No. 1_3/9A, Sonawala
A-6 Building South:- A-3 & A-4 Building Loan Code No.: 16200001981, | Dt: 04-11-2022, | All The Piece And Parcel of The Property Rs.  |Rs.1,73,000- [Rs. 26,96,775/-, Road, Goregaon (East), Mumbai-400063.
Loan Code No.: M0121429, Et; 1272%%%%/3 All The Piece And Parcel of The Property 6 55{50,00/ '(:{Ff 15,5@&)%{ 07 ?34 5 \T/har:(eB-hKaIﬁ/anS(BlrarLch), RS1 250T3‘295r]2§/- ?lavin%x/r\} Extesnht:T (F;Iat No.r:\/ﬂ,cﬁ%urth 17,3(%200/-, Z?/.ecn)tr;eTlﬁa;lég I(_Fa{ihwlﬁgg g:i Tel. : 61890088 / 61890134 / 61890083.
Navi Mumbai - Belapur CBD S. 22,09,371/-, | Having An Extent:- Flat No 001 Ground ,00,000/-,f (Rs. One La 113,994.155, Ivek Bhaskar Salunke oor, A Wing, Shri Gangeshwar Chhaya :
(Branch), Geeta Kurangale | (Rs. Twenty Two| Floor Eakadanta Sankul Phase Il Kondale |(Rs. Sixteen| ~ Sixty Five - |(Rs. Thirty Lakh| | (Borrower), Smita Vivek Teakh Thifly | Chsl, Gupte Rd, Off Reti Bunder Rd, Nr Seventeen Thglrlﬂsya)nd sodousand POSSESSION NOTICE
(Borrower), Ankush Bhalekar |, LaKnNIe 141020 Lakn Fity T“S%?a)”" Seventy Three | | Salunke (Co Borrower 1) Hundred Twenty| Rokhade Bldg, Dombivali West, Thane | 5L, 21 Sevonty Fiva WHEREAS
(Co Borrower 1) brontired Onl ) Y Hunthad Ninat Eight Only) ~ | Maharashira:- 421202 Boundaries As North:-| Oy Only) The undersigned being the Authorized Officer of Bharat Co-operative
SeventP/ One y Four Onl ang ED'\ﬂC’farden V‘t’eé% ngdthh{sgdh: AE‘ ’ Bank (Mumbai) Ltd., under the Securitisation and Reconstruction of
Only Fifteen Paise) Lo Gode No. 23600000861 | DX 27102025 ast.- Manosprull bhs South:- upte Roa Financial Assets and Enforcement of Security Interest Act, 2002 and in
Loan Code No.: 04500009462, | Dt: 07-05-2021, [ All The Piece And Parcel of The Propert Rs.  |Rs.2,11,000/- |Rs. 44,34,008/-| |Loan Code No.. t All The Piece And Parcel of The Property Rs. |Rs. 145,000/, Rs. exercise of powers conferred under Section 13(12) read with Rule 3 of the
Thane - Naupada (Branch), | Rs. 22,52,440/-, | Having An Extent:- Plot No 1204, 12‘13h ! 21,10,000/-, [ (Rs. Two Lakh | (Rs. Forty Four wumb.aé? dﬁﬁ!saf (Sranch), RS(R155 E%g:g/ | Having An Extent:- Flat No 408, 4th Flr, 14:5(%200/' (R,S:Og;‘%bzkh 21554 %&5&3{‘/ . Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated
Mohd Akbar Shaikh (Rs. Twenty Two | Foor, H Wing Bldg No.04, Virar Bolinj Code (Rs. Twenty|  _Eleven Lakh Thirty immi Siddhiqui (Borrower), Lakh Twenty Bldg 09, Type A1-A1 IPSIT Navoday, Nxt Fourteen | Thousand One Lakh F|¥ty 10.11.2025 calling upon the Principal Borrower: Mrs. Sheetal Vivek
(Borrower), Nasira Akbar Lakh Fifty Two | o 263 Bolini Virar West Palghar Thane One Lakh™ | Thousand | Four Thousand| |Noorlam Qureshi (Co Two Th To Jawhar Navodaya, Schl, Opp Old ) . .
Srakh (Cd Bormower 1) Thousand Four | 1o 5t .1401303 B Ten Only) Eight Only) Borrower 1) wo F?usand Salpati Road, Shirgaon, Palghar West Lakh Fifty Only) Four Thousand Bubna Prop. of M/s. Meraki Jewels, Joint/Co- Borrower : Ms. Bhavya
Hundred Forty N: nﬁ?io;ffvvest-. o 0"1\‘”0 grE’asstf'él 4o | Thousand Eg;{;"‘:ivg"gﬁy“) Thane Maharashtra:- 401404 Boundaries Thg‘rl]ls;)”d Eil\\//: gg{‘d;‘é Vivek Bubna to repay the amount mentioned in the notice being
Only) No.6 South:- Road e 70| Only) As:- North:- Bldg No. 7 And 8 West:- Road Thirty Four Rs.1,33,21,789/- (Rupees One Crore Thirty Three Lakh Twenty One
: - East:- Pl h:- R i i i ithi
Loan Code No.: Dt: 22-01-2024, | All The Piece And Parcel of The Property Rs. 1,79,000/-, Rs. ast Op.en ot South:- Road Paise) ghou?andtﬁe\ée? H;Jndre.d tar;ctihElghlta/ Nlpe) as on 31.10.2025 within 60
HLSA00001165, Thane Rs. 25,73,391/, | Having An Extent:- Flat No. 202, 2nd Floor, |17 go ooo/. (Rs. One Lakh | 38,05,032.11/-, | |Loan Code No.: 00500003763, | Dt: 20-05-2019, | All The Piece And Parcel of The Property Rs. |Rs.5,01,000/, Rs. ays from the date of receipt of the said notices. o
(Branch), Mohd Mirajuddin (Rs. Twenty Five| Mohammadi Manzil, Hetkar Ali, Hetkar Al (R Seventy Nine | _ (Rs. T“‘"&- Mumbai - Fort (Branch), Rs. 41,91,898/-, | Having An Extent:- Flat No.602, 6th FIr, B |50,10,000/-,| (Rs. Five Lakh | 1,13,18,665/-, The said borrowers having failed to repay the amount, notice is hereby
Husain (Borrower). Saheiabin | -Lakh Seventy | gy s o1 Near Hdfo Bank Cis. No. 173i4 | Seventeen | Thousand  |Eight Lakh Five| |Mahendra Kailas Jadhav (Rs. Forty One |\ying, Shanti Plaza Chsl, Kolivadi, Nr. Rs, Fifty | One Thousand | (Rs. One Crore given to the said borrower and the public in general that the undersigned
( ). Sahejabin | 7i-5cc Thousand : Lakh N Onl housand o Lakh Ninety One , LakhTen | Oni Thirteen Lakh
Hussain (Co Borrower 1) Tr:$:e b Sr\ﬁfe% of Village Neral., Neral West, Karjat, Raigad, 'Ia'housle?r%y nly) Thinyo‘ll'Jv?/gnOnly (Borrower), Vimal Kailas Eothvl d%ight Kalyan Jail, Kalyan Thane Maharashtra:- Tr?ou s aen 4 y) Eighteen through Tahsildar Palghar in execution of Order dated 11.06.2026 passed
Ninety One ggo{jOZFEou;(\iﬁries ARs:-klr\]lor(tSh:.-g:tkagAli Only) and Eleven Jadhav (Co Borrower 1) HugdLetdoNilnety C&;;Tonzt;ngﬂe;aAsstt Il\:ggrn:"-iloRpoe;dPlot. Only) ;H%?ggdsig by Additional District Magistrate, Palghar in Case No. SA/491/2026, has
)| iae s s Soa Pagon o M) So: el PO || |cuerise ofpowers conferte on tnd ndersigned under Secion 1304 o
Loan Code No.: 23600000666, | Dt: 30-01-2023, | All The Piece And Parcel of The Propert Rs. Rs. 1,86,000/-, Rs. Loan Code No.: 14300000753, | Dt: 27-12-2022, | All The Piece And Parcel Of The Property Rs. Rs. 1,50,000/-, Rs. i i i i
Mimbat - Botuar (Boanch), RS, 16,12.5467 | Hiving An Exton Fint No, 03 Grofndy 18,60,000-,| (Rs. One Lakh | 22,21,665.84/-,| | Thane - Dombivii (Branch), | RS, 14,08,359)- | Having An Extent:- Flat No.302,3rd Floor, | 15,00,000/-, F(:Rs. One Lakh [21,32,815.92)-, g‘:ptsjﬁbéfggfﬁgyvéﬁzlgg? 9 of the said Rules on this 29th day of
Aakash Sanjay Nalge (Rs. Fifteen | Floor, Sadguru Apartment, Opp. Ghodela (Rs. Eighty Six | (Rs. Twenty '| |Kamlesh B Sarvaiya (Rs. Fourteen | shree Vaishnavi Enclave, Next To Rapid | (RS, Fifteen| Fifty Thousand | (Rs. Twenty ; ¢ > o
Lakh Twelve ' ! ’ | Eighteen | Thousand Two Lakh Borrower), Teena Kamlesh Lakh Eight | Racidency. Matoshree Nagar Neral Raigad | Lakh Only) Only) One Lakh Thirty The said borrowers in particular and the public in general are hereby
(Borrower), Namrata Nalge © | Homes Project Ganesh Nagar, New Sapati | E19Me¢ (Borrower), Thousand Three Y 9 g ; : f " . .
(Co Borrower 1) Sanjay R Thousand Five | p - ‘7o ihode Palghar West Thane Lakh Sixty Only) Twenty One | | Sarvaiya (Co Borrower 1) He Fifo. | Maharashtra:- 410101 Two Thousand cautioned not to deal with the said property and any dealings with the said
Nalge (Co Borrower 2) H“Qi‘ir%’nfy‘i”y Maharashira:- 401404 Boundaries As North- Thglrj]fya)nd ﬁ[}ﬁg?@é‘ dsa?; Nine Only)y E'F?Résn”%dnﬁ‘;d property will be subject to the charge of Bharat Co-operative Bank
Internal Road West:- Open Plot East- Internal Five Only and and Ninety Two (Mumbeai) Ltd. for an amount of Rs.1,33,21,789/- (Rupees One Crore
Road South:- Newly Completed Building Eighty Four paise% Thirty Three Lakh Twenty One Thousand Seven Hundred and Eighty
Paise i i i
Loan Code No.: 11400003184, | Dt 27-12-2022, | All The Piece And Parcel of The Property | Rs. _ |Rs. 201,000 _ Rs - [LoanCoteNo- 00075 Re SR a7, | Al The Piece And Parcel of The Property |, Re,  |Re. 8200000 | 1 orfe: T T T TR
Mubai - Boisar (Branc). | Rs, 14,55,3491- | Having An Exlent: Fi No 301, 3rd loor, [20,10,000%| (Rs-Two Lakt25,43.900.61| | e  Naupade @ranch). | £ 3003551 | Having An Extent- Flat No-708, BWing, | 00000 | (0. J1iee, AR RESCRIEIONIOEATH ERRORERTIY _
Monika Bhagwan Mairale (Rs. Fourteen | F Wing, Bldg No. 9, Raya Heights Bldg 9, | (Rs. Twenty| One Thousand | _(Rs. Twenty | |, - (Borrower), Zaheda Lakh Forty Five | /th Floor, Fareed Arcade, Khandu Pada wo Lakh |Five Thousand | | scn Tr):i " 1) Shop No. 04 on ground floor, admeasuring 134.93 sq. ft. carpet area in
(Borrower), Savita Bhagawan | -akh Fifty Five | Chunabhatti New Satpati Rd, Palghar West | Lakh Ten Only) Five Lakh Forty| | o s bdul Satam Ansari Thousand Six | Next To Taiyab Masjid, Bhiwandi thane Fifty only)  [seven Thousgnd the building no. 1 known as “Atharva Apeksha”, lying and being on N.A plot
Mairale (Co Borrower 1) Tﬂggz?g b FTgrrteye Thane Maharashira:- 401404 Boundaries Thg:lsya)nd ng mtésr:gd (C(?Borrower " Hugdre(d) Tlhlrty Thane Maharashtra:- 421302 Boundaries Thgulsand Four Hundred of land bearing Survey No. 182 Hissa No. A/1, Near Athrav Car Care
Nine Only) ég;ngggf:-%?(ligR E’ﬁg:g Czythlﬁstlh\:l-vgiit{r_wi Only and Sixty ne Only) | As:- North:- Taiyab Masiid West.- Chaw nly) Forty Five Only Center, Boisar — Tarapur Road, and situated at revenue Village: Kurgaon,
Complex Raya Residency One Paise) Area East:- Salamat Pura Road South:- and Thirty Five Tal. Palghar, Boisar (West), Dist. Palghar — 401 501 owned by Mrs.
Salamat Pura Road/ansari Apt i i
Loan Code No.; 25300000675, | Dt: 27-12-2022, | All The Piece And Parcel of The Property Rs. |Rs 100000~ _ Rs, , P Paise) Sheetal Vivek Bubna : :
Navi Mumbai - Khopoli Rs. 9,41,826/-, | Having An Extent:- Flat No. 102, 1st Floor, |10,00,000/-,| (Rs. One Lakh | 15,22,149.82/-,| |Loan Code No.: 26200000582, | Dt: 25-02-2023, | All The Piece And Parcel of The Property Rs. Rs. 1,47,000/-, Rs. if) Shop No. 05 on ground floor, admeasuring 161 sq. ft. carpet area in the
(Branch), Ravindra Kumar (Rg ?‘tmgl-akh B Wing, Balaji Complex, Near Anvi (Rs. Ten Only) L(glfh ?v?gﬁ? Mumbai - Boisar (Branch), RSR 14#79§91/-, Having An Extent:- F No. 403, 4th FIr, B |14, 70 000/- (Fés.nOnSe Lakh | 20,33,330.65/-, building no. 1 known as “Atharva Apeksha”, lying and being on N.A plot of
(Borrower), Sunita Ravindra | 1, FOY One | eritage, Plot No. 14 And 15, Khopoli Lakh Only) T T hovaand | | Vivek Kumar S Singh f_af{h Sogv;:t; Wing, Bldg No. 01 Abhi Paradise, Nr Kelve Fomeen O jacven | (Rs. Twenty land bearing Survey No. 182 Hissa No. A/1, Near Athrav Car Care Center,
Saroj (Co Borrower 1) Hundred Twegnty Raigad Maharashtra:- 410203 Boundaries One Hundred | | (Borrower), Ragini Singh (Co Nine Thousand | Road Station Village Zanzroli Kelve Road Lakh Only) ThLakf}hThlﬁy d Boisar — Tarapur Road, and situated at revenue Village: Kurgaon, Tal.
Six Only) és;l-dr.\longz- ?#Ildlang xVest:- Building East:- ngﬂyEwﬂg(%wg Borrower 1) Fh{e I-tlurgred East, Palghar Thane Maharashtra:- 401404 _l%eventyd Thrr?e HS:;?:d Palghar, Boisar (West), Dis. Palghar — 401 501 owned by Mrs. Sheetal
uilding South:- Roa inety One | Boundaries As:- North:- Internal Road ousan f Vivek Bubna
Paise) Only) . - . onl Thirty Only and
West:- U/C Building East:- Open Plot y) ity Fi n -
Loan Code No.. 05000020276, | Dt 26-06-2021, | Al The Piece And Parcel of The Property | Rs. _|Rs, 3.70,000 |Rs. 68.32212)- South- UIC Bulding Sh fi) Shop No. 06 on ground floor, admeasuring 149 sq. ft. carpet area in the
Mumbai - Bandra (Branch), | Rs. 28,51,727F-, | Having An Extent:- Office No. 121,1st Floor,| 37, 00 000-,| (R, Three | (Rs. Sixty E19 building no. 1 known as *Atharva Apeksha”, lying and being on N.A plot of
Paduram Sonaram Purohit Eﬁ? LTaVlgﬁnlglyﬂ Ashoka Shopping Center, Near G T s. Thirty'| Lakh Seventy Lakh Thirt DATE OF E-AUCTION: 05-11-2026, FROM 11.00 A.M. TO 1.00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH), land bearing Survey No. 182 Hissa No. A/1, Near Athrav Car Care Center,
(Borrower), Ambadevi Paduram | A9 Hospital, Near Police Commissioner Office, Seven Lakn| ~ Thousand " | Thousand Two LAST DATE OF SUBMISSION OF BID: 04-11-2026, BEFORE 4.00 PM. Boisar — Tarapur Road, and situated at revenue Village: Kurgaon, Tal.
. One Thousan ) . h Only) Only) Hundred i i
Purohit (Co Borrower 1) S_lgventHgndred éTbRot?d (i\/flla;nl Rohatd Mifgg&l);\ﬂumbal Twelve Only) | For detailed terms and conditions of the Sale, please refer to the link provided inwww.piramalfinance.com/e-Auction.html or email us Palghar, Boisar (West), Dis. Palghar — 401 501 owned by Mrs. Sheetal
wenty Seven | Suburban Maharashtra:- on piramal.auction@piramal.com Vivek Bubna
Only) STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR f i i
- iv) Shop No. 07 on ground floor, admeasuring 194.00 sq. ft. carpet area in
Loan Code No.: 11100005641, | Dt: 29-04-2021, | All The Piece And Parcel of The Property Rs. |Rs.4,22,000/ |Rs. 73,92,495/-| The above-mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13(2) notice in full with accrued interest il th)e buiIEling no. 1 kr?own as “Atharva Apekshg” lying ang being gn N.Aplot
Mumbai - Virar West (Branch), | Rs. 35,14,199/-, | Having An Extent:- Flat No. 1207,12th FLR, |42,20,000/-,| (Rs. Four Lakh| (Rs. Seventy | date before the date of auction, failing which property will be auctioned/sold and balance dues if any will be recovered with interest and cost from f ing S ; A Car C
Bhomaram Suthar (Borrower), H.RskhTme Five' C Wing, Bldg No.1 Vinay Unique Imperia, | (Rs. Forty | TwentyTwo | Three Lakh | yyroweriguarantor. of land bearing Survey No. 182 Hissa No. A/1, Near Athrav Car Care
Dally Poonjaram (o Borrower | +akh Fourteen Sec. 07 Opp To Maitry Height, Dongare wolakh | Thousand | _Ninely TWO | 0 mroore attention s drawn towards sub-section 8 of section 13, of the act, inrespectof the time available, to redeem the secured asset. Center, Boisar —Tarapur Road, and situated at revenue Village: Kurgaon,
Thousand One Twenty Only) | Thousand Four Tal. Palghar, Boisar (West), Dis. Palghar—401 501 owned by Mrs. Sheetal
1 Hundred Ninety Xg?gggegguizlgi‘:; Es‘a”ﬁo"r/'tﬁhaé?s?g:s* Thousand Hundred Ninety| Borrowers in particular and public in general may please take note, that in case the auction scheduled herein fails for any reason whatsoever then Vivek Bgubn’a LUis.Falg Y .
Nine Only) AS- - LOSmos. Only) Five Only) the secured creditor may enforce its security by the way of private treaty.
S"?“rl]’t%f B'&S ‘foS‘-' llJ’Fg dB'dg East:- Maitry Date: October 02, 2026 Sdi- (Authorised Officer), Date : 29.09.2026 Sd/-
{ eight South:- Intema Place: Mumbai Piramal Finance Limited, Place : Boisar (West), Palghar Authorised Officer
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MIRAE ASSET

Mutual Fund

In order to impart an insight on mutual fund, to educate and create awareness among the
investors about the financial market, Mirae Asset Mutual Fund undertakes numerous events
and activities at various places across the country and in number of ways such as conducting
Investor Awareness Programs (IAPs) / seminars, contents on investor awareness in print
media (newspapers, magazines etc.) and programs on Mutual Funds in electronic media
(TVs, radios etc.).

In this regard, please see below schedule of upcoming IAPs:
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7. —dTeTer, TTE-¥o kot

Date Time Topic Address
October 05, 4:00 PM Importance of SIP in https://zoom.us/webinar/register/
2026 ’ o Volatile Times WN_YYwi_UQ5QyaN-_zKLfRaxg
October 06, 4:00 PM Webinar Scam Alert - How | https://zoom.us/webinar/register/
2026 ’ o to be a Vigilant Investor | WN_g397MyTjRuW-1xIWngTDzA
October 07, 4:00 PM Webinar Basics of https://zoom.us/webinar/register/
2026 : o Passive Investment WN_J82WRds3R20Ma8s7xI0UXA

MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited. CIN - U65990MH2019PTC324625)

Registered & Corporate Office: 606, 6th Floor, Windsor Building, Off CST Road, Kalina, Santacruz (E),
Mumbai-400098. & 18002090 777 (Toll free), bl customercare@miraeasset.com (2} www.miraeassetmf.co.in

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.
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